
 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

LOK SABHA 

UNSTARRED QUESTION NO. 2888 

 

TO BE ANSWERED ON THE 10TH MARCH, 2026/ PHALGUNA 19, 1947 (SAKA) 

 

MODERNIZATION OF POLICE FORCES  

 

2888.    SHRI ARVIND DHARMAPURI: 

 

Will the Minister of HOME AFFAIRS be pleased to state: 

 

(a) the funds allocated and utilised under the Police Modernization Scheme 

during the last five years;  

 

(b) the major infrastructure and technology upgrades completed;  

 

(c) whether the Government has assessed improvements in policing 

efficiency and crime detection; and  

 

(d) the steps being taken to further strengthen modern policing capabilities? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI NITYANAND RAI) 

 

 

(a): The funds allocated and utilised under the scheme of “Assistance to 

States & UTs for Modernization of Police (ASUMP)” during the last 5 years is 

mentioned as below:                                          
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    (Rs. in crore)  

S.No. Year Budget Allocation 

[Budget Estimate (BE)/ 

Revised Estimate (RE)] 

Funds 

Released/utilized 

1.  2021-22 BE:  620.45; RE: 188.00 158.57 

2.  2022-23 BE:  620.45; RE: 150.52 36.69 

3.  2023-24 BE:  264.12; RE: 166.33 52.30 

4.  2024-25 BE:  520.51; RE: 142.15 117.15 

5.  2025-26 BE:  540.00 

 

 

227.4275* 

(as on 24.02.2026 ) 

 *  Includes funds released/mother sanction issued. 

  

(b):  The major infrastructure and technology upgrades proposed/completed 

by States/UTs under the ASUMP scheme are like upgradation of 

communication network through Satellite based communication network 

terminals ( POLNET Fly Away Terminal ), improvement of response time 

through Integrated Command and Control Centre with latest equipment,  

procurement of advanced weaponry, upgradation of forensic capabilities with 

procurements of equipment like digital forensic kits, advanced cyber forensic 

tools, etc. 
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(c): ‘Police’ and ‘Public Order’ are State subjects as per the seventh 

Schedule of the Constitution, it is the responsibility of State Government to 

assess the policing efficiency and crime detection in the State. 

 

(d): The Centre supplements State/UTs efforts through the Assistance to 

States & UTs for Modernization of Police (ASUMP) scheme which helps 

States/UTs to strengthen police infrastructure at the cutting-edge level by 

equipping police stations with modern technology. 

 

****** 

 


